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(b) whether Government proposes to increase India's share in the global tourism

market in the coming year; and
{c) if so, the details thereof along with the quantum of the likely increase?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) Share of India in International Tourist Arrivals around the world
during 2015 was 0.68%.

(b) Yes, Sir.

{c) The Twellth Five Year Plan (FYP) document of the Niti Aayog, (the then
Planning Commission) had recommended that India strive to increase its share to
1 per cent in Global Foreign Tourist Amivals by the terminal year of the Twellth
FYP.

Tourism development projects for Maharashtra

2206. SHRI RAMDAS ATHAWALE:
SHRIMATI RAJANI PATIL:

Will the Minister of TOURISM be pleased to state:

{a) the district-wise details of the tourism development projects sanctioned for
Maharashtra during the last two vears and till date and the funds sanctioned and

released for each of these projects;

{(b) the number and details of the proposals received from State Government for
tourism development, indicating the status of each project and reasons for delay, if

any, in sanctioning these proposals; and
{c) by when the pending proposals of the State are likely to be given clearance?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMAY: (a) to (c) Two projects each were received from the State Government
of Maharashtra for tourism development during the year 2014-15 and 2015-16

respectively. Details are given in the Statement (See below).

Grant of Central Financial Assistance for the projects is subject to receipt of
Detailed Project Reports (DPRs), liquidation of Utilization Certificates (UCs) for
the funds released earlier, availability of funds and adherence to relevant scheme
guidelines. Accordingly, one project namely “Development of Sindhudurg Coastal

Circuit” has been sanctioned under the scheme Swadesh Darshan during 2015-16.
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Statement

Project received from the State Government of Maharashtra during
the last two financial years and till date

Sl No. Name of the projects
2014-15
1. Mehun-Hartale-Changdev-Edlabad-Saibardi-Unapdev Circuit in Jalgaon district

2. Sound and light show at Daultabad and Ellore district, Aurangabad.
2015-16

1. Development of Adasa-Dhapewada-Paradsinga Religious Circuit

2. Development of Sindhudurg Coastal Circuit

Declaring Sabarimala as a National Pilgrimage Centre

2207. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of TOURISM be
pleased to state:

{a) whether there has been progress in the initiative to declare Sabarimala a

"National Pilgrimage Centre';
{b) 1if so, the details thereof and if not, the reasons therefor; and
{c) what 1s the status of the PRASAD scheme at Sabarimala temple?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMAY: (a) to (¢) The Ministry of Tourism does not declare any site as a National
Pilgrimage Centre. However, under the schemes ‘Swadesh Darshan” and ‘PRASAD’
(Pilgrimage Rejuvenation and Spiritual Augmentation Drive), thematic circuits and
pilgrimage sites respectively are identified for integrated development. Under Swadesh
Darshan 13 thematic circuits have been identified, which include ‘Spiritual Circut’.
Suitable Projects for development of important pilgrimage/religious/spiritual places
including Sabarimala are eligible for grant of Central Financial Assistance under
this thematic circuit subject to receipt of suitable Detailed Project Reports (DPRs),
availability of funds, liquidation of pending Utilization Certificates against the funds

released earlier and adherence to the relevant scheme guidelines.

Under ‘PRASAD’ scheme, presently 13 sites have been identified for infrastructure
development; these are Ajmer, Amritsar, Amaravati, Dwarka, Gaya, Kedamath,
Kamakhya, Kanchipuram, Mathura, Patna, Puri, Varanasi and Velankanni. Identification
of sites under the scheme is a continuous process, subject to availability of resources

and adherence to scheme guidelines.



